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heard sri. S.,K. Sabo, Ld. Cunsel appeanng for th 

applicant and Sn S. .BU*, Ld. ASC for the .esporcteith 

2. Sri Sthoo L ti. Counsel f'r the applicant submits that the 

applicant ha already been electcd as .Poinan'ma1 gud i u the 

kX31n1nation conducted in the year, 20 ii H.eiwe, he wants t withdr;3w this 

0. A. Prayer s aowed in view of the memo tiled by Sn Sahoo. Ld. 

Counsel kr the applicant. Accordmgly, this 0 A. is dismissed a 
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